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TE T T & et aahe
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

CIECIE RCIGRECICRER T

g
fawett, 5 or¥a, 2025

w1 §. 61(2033)AesgHsiedifiRgRe/DD (fifig)/DWCD/2023/10-65.—FFem =amr
(START T TG TG T GIEA) ATAAH, 2015 T AT 27 FT ITLATIE (1), (2) T (6) T9T &7 2 FY
STHTRT 59 § Tad IRAAT T TART FId g TAT LT TSI & fdoetl aAtertaae, 1991 (2023 & 79T
TETTTErT) T °TT 45 () & dgd Jad AT & A1 TPATd FT ATHIGT ST [H=TT 6 7 Jear 14011/
23/2024-faweA1-1 faiw  05.04.2025 FRT gi=d AT 3T 8, AT ST TS99 Uqagel S e
AT T AETAT AT FHoATIT FIHTAAT 6 TeTeT 3T TIET o T8 T bl TATH & SAI90T Fd o

F 9T FLqE & IS F g Ay
01 AT T

02 FEAT JEH
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T FeATor FIATAAT o o =ataa a9y steaer va gae, TRl =T (qTerat it o@ @ AT §e)
gfarfa=rm, 2015 i< e = (FTeraht it 3@ 1@ 3T g¥eqn) Aieo =, 2016 g weq a4t afFar 7
FAAT FT (Aagd I TTLTAT & et § T==1 F @aTel T AT9TFHAT ST TLEA g FTd Fl TAT IAH
g FT A T ATHAT T g AT fAfr & 17 aut a g

F9 ATed, MLUUH qia
HIZAT S aret feoreprer foramr, o=t

DEPARTMENT OF WOMEN AND CHILD DEVELOPMENT
NOTIFICATION
Delhi, the 5th April, 2025

F. No. 61(2033)/Appointment of CWC’s & JJB’s/DD (CPU)/DWCD/2023/10-65.—In exercise of the
powers conferred by sub-sections (1) (2) & (6) of section 27 read with sub-section 59 of Section 2 of the Juvenile Justice
(Care and Protection of Children) Act, 2015 and with the approval of the Hon’ble President accorded under Section 45
(D) of the Government of National Capital Territory of Delhi Act, 1991 (amended in 2023) conveyed by Ministry of
Home Affairs’ letter No 14011/23/2024-Delhi-1dated 05.04.2025, the Hon’ble Lt. Governor, GNCTD hereby makes the
following appointments for the posts of Chairpersons & Members in Child Welfare Committees with immediate effect:-

S. No. Name for the Post of Chairperson
01 Manoj Kumar

02 Vandana Chauhan

03 Naushad Raza

04 Om PrakashVyas

05 Deeba Naseem

06 Sameer Daniel

07 Manoj Kumar Pattanaik
08 Subhash Chand Vats
S.No. Name for the Post of Member
01 Arunendra Narayan

02 Pammi Chauhan

03 Charu Gaur

04 Ranjana Gupta

05 Punam Singh

06 Kishan Singh

07 Madhu Bala Shrivastava
08 Pramila Singh

09 Jyoti Devi

10 Rekha Shukla

11 Neetu

12 Shaila Manoj Varghese
13 Hardev Kashyap

14 Vijay Kumar Pandey

15 Rajni

16 Adil Rasheed

17 Kirti
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18 Asha Sharma

19 Sangeeta

20 Mahima Chauhan

21 Priyanka Rana

22 Shabana Parveen

23 Prachi

24 Sandeep Kumar Saini
25 Suchismita Sen Gupta
26 Praveen Kumar Nigam
27 Surina Anand

The aforesaid Chairpersons and Members of Child Welfare Committees shall exercise the powers and
discharge their duties conferred on such Committees in relation to children in need of care and protection in accordance
with the Juvenile Justice (Care and Protection of Children) Act, 2015 and Juvenile Justice (Care and Protection of
Children) Model Rules, 2016 in the National Capital Territory of Delhi. The duration of their appointment will be for a
period of three years w.e.f the date of this notification.

CHANCHAL YADAYV, IAS Secy.
Department of Women and Child Development, GNCTD
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